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the problem of survival ang are being
deprived of their traditional occupa-
tions of shifting cultivation and food
gathering in forests; and

(b) 1f so, the <teps Government
have provosed for the 1ehabihtation of
these Jenu Kurba and Saliga Tribals
in Mysore?

THE DEPUTY MINVISIER IN 'IdE
MINISTRY OF HOME AFFAIRS
(SHRI F H. MOHSIN) (a) Some
tribal communities livirg ai the frut
gathering and shifting cultivation
stuge are experienc.ng some ifficul-
ties for various reasons. The Govern-
ment a-¢ awa'e of this zeneral pro-
blem

{(b) A number of colonies for set-
tling Jenu Kurba and Saliga tribals
have been set up under the Tribal
Weltare Programme E.onomic de
velopment schemes have Leen intro-
duced and ashram schools have been
established It 1s proposed to inten.
sify these steps during the Fifth Five
Year Plan and to introduce a special
Centrally sponsored scheme for the
economic and <ocial uphft of these
tommunities

Constitution of New Board of Khadi
and Village Industries Commission

8846 SHRI VEKARIA
SHRI G P. YADAV

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) when the new Board of the
Khadi and Village Industries Commis-
ston ig likely to be reconstituted;

(b) whether while setting up the
new Board Government propose to
drop some Members who had been con-
tinuing on the Board for the last more
than one term in rotation and infuse
new members, and

(c) 17 not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI ZIAUR RAH-
MAN ANSARD): (a) The Government
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of India has extended the period of
reconstitution of Khadi and Viliage In.
dustries Board vide its Notification
No. 6(2)/73-KVI(I) dated 30th March,
1873, with the same members as notif-
ed 1n the Government of India Notis
fication No 6(2) /72-KVI(1) dated 24th
Novemuxr, 1972, for a further period
uptn 31st March, 1974

() and (¢) Do not arse

Two-tier System of Comtrolled proces
for Capital Intensive Industries

2847 DR H P SHARMA: Will the
Mruster of INDUSTRIAL DEVELOP-
olboct AnD SCLIENCE AND TECH-
NOLOGY be pleased to stale

(a) wnether Government have of
late 1 een considering the introduction
ot « two-ller <ysiem of controlled
piices for capital intensive industries,

(b) 1f so the circumstance; necessi-
tating the introduction of the two-tier
system, ani

(c) the outhines of the decision taken
in tois regard’

TIIC MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOIOGY (SHRI C SUBRA-
MANIAM) (a) to (c). Various
measures necessary to effectively bring
athout stability 1n  prices are under
constant review and study by the Gov-
ernment However no decision has
been taken by Government to intro-
duce a two-tier system of controlled
prices

Inflow of Foreign Money into India

8218 SIHRI SIANKER RAO SA-
VANT Will the Minister of HOME
AFFAIRS be pleased to state:

ta) whether foreign countries are
spending money in India for political
and philanthropical purposes,

(b) 1f so, which are these countries
and what amounts were spent by them
during 1970-71, 1971-72 and 1972-73
and who are the recipients of such
anounts





